FORM G
INVITATION OF EXPRESSION OF INTEREST FOR

GREENSEED AGRO BIO LA
BIOTECHNOLOGY AT KUMILY IN KERALA

BS PVT LTD OPERATING IN

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
SLNo RELEVANT PARTICULARS
1. | Name of the corporate debtor along with GREENSEED AGRO BIO LABS PVT LTD
PAN & CIN/ LLP No. CIN : U01100KL2020PTC066036
PAN : AAICG6963D
2. | Address of the registered office 808/4, Paravanethu Buliding Chittar PO, Chittar,
Kerala, India - 689 663

3. | URL of website NA

4. | Details of place where majority of fixed KGP Vi/584, AKG Padi, near Merryweather Resorts,
assets are located Amaravathy, ldukki, Kerala - 685 509

5. | Installed capacity of main products/ services|A Tissue Culture Laboratory. 15,00,000 plants per

ear.

6. | Quantity and value of main products/ During Last Financial Year this company was not
services sold in last financial year operational

7. | Number of employees/ workmen 22 Employees Required. One old employee is

retained at present.

8. | Further details including last available Details can be obtained from the Resolution
financial statements (with schedules) of Pr()fessmnal office or can be obtamed as reply on
two years, lists of creditors are available at fmail toc cedagro(@gm
URL:

9. | Eligibility for resolution applicants under  [Details can be obtained from the Resolution
section 25(2)(h) of the Code is available at [Professional ofﬁce or can be obtamed as reply on
URL: lemail to cirp eedagro@gmail.com

10. | Last date for receipt of expression of interest] 19-06-2025

11. | Date of issue of provisional list of 28-06-2025
prospective resolution applicants

12. | Last date for submission of objections to ~ 03-07-2025
provisional list

{113, | Date of issue of final list of prospective 13-07-2025

resolution applicants

14. | Date of issue of information memorandum, {18-07-2025
evaluation matrix and request for resolution
plans to prospective resolution applicants




15. | Last date for submission of resolution plans {17-08-2025

16. | Process email id to submit Expression of  [Cirp.greenseedagro@gmail.com
Interest

17 | Details of the Corporate Debtor’s Registered as MSME ON 01-03-2021

Registration status as MSME

Rgn No. UDAYAM-KL-0002046

/‘

CA.George Varkey

IBBI Regn No. IBBI/IPA-01/IP-P00433/2017-18/10756

Building No.110, Ground Floor, Surabhi Nagar, Kakkanad,
Kochi, Kerala, 682030 Tel: 7012903235
For M/s.Greenseed Agro Bio Labs P Ltd
Kochi; 03-06-2025
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Hamas says Israelifireat Russia: No quick breaktou
aid campKkills 27, 90 hurt s

Israeli military denies opening fire on civilians, launches a probe

RAFAH

PALESTINIAN health officials
and witnesses said Israeli forc-
es fired on people as they head-
ed toward an aid distribution
site on Tuesday, killing at least
27, in the third such incident in
three days. The army said it
fired “near a few individual
suspects” who left the desig-
nated route, approached its
forces and ignored warning
shots.

The near-daily shootings
have come after an Israeli and
US-backed foundation estab-
lished aid distribution points
inside Israeli military zones, a
system it says is designed to
circumvent Hamas. The Unit-
ed Nations has rejected the
new system, saying it doesn’t
address Gaza’s mounting hun-
ger crisis and allows Israel to
use aid as a weapon.

The Israeli military denied
opening fire on civilians or
blocking them from reaching
the aid sites.

The Gaza Humanitarian
Foundation, which operates
the sites, says there has been
no violence in or around them.
On Tuesday, it acknowledged
that the Israeli military was
investigating whether civil-
lans were wounded “after mov-
ing beyond the designated safe
corridor and into a closed mili-
tary zone,” in an area that was
“well beyond our secure distri-
bution site.”

There were three children
and two women among the
dead, according to Mohammed
Saqr, head of nursing at Nass-
er Hospital.

The shootings all occurred
atthe Flag Roundabout, around
a kilometer (1,000 yards) from
one of the GHF’s distribution
sites in the now mostly unin-
habited southern city of Ra-
fah. The entire area is an Is-
raeli military zone where
journalists have no access out-
side of army-approved
embeds.

Palestinians carry bags filled with food and humanitarian aid provided by Gaza
Humanitarian Foundation in Khan Younis, southern Gaza Strip, on Tuesday | ap

UN condemns loss of
lives at aid site

Gaza: Jeremy Laurence, a
spokesman for the Office of
the UN High Commissioner for
Human Rights, told reporters
in Geneva that it is not
acceptable that 27 people
were killed, including three
children and two women, at an
aid distribution site.
“Palestinians have been
presented the grimmest of
choices: die from starvation or
risk being killed while trying to
access the meagre food that is
being made available through
Israel’s militarized
humanitarian assistance
mechanism,” Volker Turk, the
U.N. High Commissioner for
Human Rights, said

Yasser Abu Lubda, a 50-year-
old displaced from Rafah, said
the shooting started around 4
a.m. on Tuesday and that he
saw several people killed or
wounded.

Neima al-Aaraj, a woman
from Khan Younis, said the Is-
raelifire was “indiscriminate.”
“After the martyrs and wound-
ed, I won’t return,” she said.
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“Either way we will die.”

Rasha al-Nahal, another wit-
ness, said “We’d rather die
than deal with this,” she said.
“Death is more dignified than
what’s happening to us.”

The Israeli military mean-
while said three of its soldiers
were Killed in an explosion in
the Jabaliya area in northern
Gaza on Tuesday. AP

RUSSIA on Tuesday said it was
wrong to expect a quick break-
through in Ukraine talks, a day
after Moscow rejected Kyiv’s
call for an unconditional cease-
fire at negotiations in
Istanbul.

The sides agreed on a large-
scale swap of captured soldiers
and exchanged their roadmaps
to peace, or so-called “memo-
randums”, at the discussions,
which lasted under two hours.

More than three years into
Russia’s offensive -- which has
killed tens of thousands on
both sides and forced millions
from their homes in eastern
Ukraine -- the two sides appear
as irreconcilable as ever.

“The settlement issue is ex-
tremely complex and involves a
large number of nuances,”
Kremlin spokesman Dmitry
Peskov told reporters on
Tuesday.

“It would be wrong to expect

In this photo provided by Ukraine’s defence forces, soldiers fire a canon towards
Russian army positions near Kharkiv, Ukraine, on Tuesday | ap

throughs,” he added. Moscow
demanded Ukraine pull its
troops out of four eastern and
southern regions that Moscow
claims to have annexed as a
precondition to pausing its of-
fensive, according to the docu-

that was published by Russian
state media.

Kyiv pressed for a full and
unconditional ceasefire. Russia
instead offered a partial truce
of two to three days in some ar-
eas of the frontline, its top ne-

possible

Elsewhere, a Russian attack
targeted the Ukrainian city of
Sumy on Tuesday, killing at
least three people and leaving
many injured, officials said. Ze-
lenskyy denounced the assault,
saying it underscored that Mos-
cow has no intentions of halt-
ing the three-year war.

On the other side, Russia on
Tuesday said Ukraine was be-
hind rail blasts in its western
border regions that derailed a
passenger train, killing seven
people and wounding dozens
more at the weekend.

The deadly explosion in Rus-
sia’s Bryansk region that bor-
ders Ukraine caused a road
bridge to collapse onto a rail-
way line late Saturday and de-
rail a passenger train, the au-
thorities said. “The terrorists,
acting on the orders of the Kyiv
regime, planned everything
with maximum precision so
that hundreds of innocent ci-
vilians would come under their
attacks,” a Kremlin spokesper-

immediate solutions and break-

| INDONESIA ey

ment handed to the Ukrainians

ASIA MATTERS

gotiator said after the talks.

m

son said. AP & AFP

Dutch govt
falls as far-right

PILOT FOR FREE PM ‘SILENT’
EDU AT PRIVATE ON CABINET ' 1
SCHOOLS RESHUFFLE "eader Wﬂders

Indonesia’s Jakarta
Governor Pramono Anung
on Tuesday informed that
his administration is
preparing a pilot project
for operating free private
schools, following a
Constitutional Court (MK)
ruling on free basic
education. “Regarding the
Constitutional Court ruling
for free elementary and
junior high schools, both
in public and private
schools, we will prepare
it,” he said. Currently, the
provincial government is
designing a pilot project
for running free private
schools at all school
levels. Pramono said
public schools in Jakarta
have been providing free
education for years

EXPRESS READ
. Equatorial Guinea
N aid con :
UNa d C(? voy . . island seeks
attackedin - Exit poll predicts Lee Argentina's nod
’ Madrid: The leader of a
SUdan S Jae myung pOiSGd tO 'n separatist movement on the
B “‘ 1 remote island of Annobon of | Jwah fuke 5 of me Secury interest
Darfur, 5 dead Equatorial Guinea has asked
MOSCOW votes counted, Lee of the left- Argentina to recognise its
MOSCOW leaning Democratic Party self-declared independence,
CENTRE-LEFT candi- led with 49.01%, followed by citing historical ties.
A United Nations convoy dateLee Jae-myung hailed challenger Kim Moon-soo of

delivering aid to the be-
sieged city of El-Fasher
in Sudan’s famine-strick-
en western Darfur region
was attacked, leading to
the death of five aid
workers, UNICEF said on
Tuesday.

The convoy organised
by the World Food Pro-
gramme and UNICEF
came under attack on
Monday near Al-Koma
village in North Darfur
state, the UN agencies
said in a joint statement,
adding that “multiple
trucks were burned and
critical humanitarian
supplies were
damaged”.

Since April 2023, Afri-
ca’s third-largest country
has been engulfed by a
war between the regular
army and the paramili-
tary Rapid Support Forc-
es (RSF).

The attack, which took
place in North Darfur
where over a million peo-
ple are on the brink of
mass starvation, is the
latest assault on aid in a
country gripped by what
the UN calls the world’s
worst humanitarian
crisis.

The convoy, including
trucks from the UN chil-
dren’s agency and World
Food Programme, was in
Al-Koma, North Darfur,
“waiting for approval to
proceed to El-Fasher”
when it came under at-
tack on Monday, UNICEF
spokesperson Eva Hinds
told AFP. She did not
specify who was behind
the attack. The two war-
ring sides traded blame
over Monday’s attack
which took place in an
RSF-held town. AFP

b1

the conservative People Pow-
er Party (PPP) with 42.62%.

Speaking outside his
home, Lee thanked voters for
placing their trust in him. “I
will do my utmost to fulfil
the great responsibility and
mission entrusted to me, so
as not to disappoint the ex-
pectations of our people,”
Lee told reporters.

Lee will face a bulging in-
tray, including global trade
vicissitudes chafing the ex-
port-driven economy, low
birth rates and an embold-
ened North Korea expanding
its arsenal.

South Korean voters’ “great
decision” and vowed not to
disappoint them as he was
poised Tuesday to win a snap
presidential election by a
wide margin, capping
months of political chaos.
Six months to the day after
ex-president Yoon Suk Yeol
plunged the country into cri-
sis with his disastrous decla-
ration of martial law, all
three major broadcasters
projected Lee as the likely
winner, with voter turnout
the highest in nearly three
decades.

With almost 50%of the

| twish the same, considening hawing na

TO WHOMSOEVER IT MAY CONCERN

Propenty having extend of 0517 Anes of Land in
Fe-5y Mo 423/19-2 and in Qld 5y Mo T9RM13 of
Memngnchesry Vilage belongs 1o (K 5a4, 5
Fansthzunju. Chemindu, Ferunrhllurhul Marnan
chery Village, Ambalappuzhg Tebak, Alappurha
# per Sale Uesd Mo of 1024 nfhhmiliu-

Lam 5.R.0 dated 07-07-2011. One of the Previous

Titke Diped of the sald is Settlement Desd Mo 322

{ of 1997 of has been lost imecoverably from the

oy nf the previsus parsr Santhoshkumar,
oS an,n'l'li' ity Yeettd, Ponnadu PO,
hlappuzha, ﬂbnwsa!%!’ia'umm'remi avall
lnjanfr{mllhe?jtat!tﬂankulr:jmﬁd.lﬁlmur anth
present title ertaining to

1hedem nagld propety If any mfpsun 11;5.9
'-ah:l uh,rt-:tiun in morgaging the abowe ;"5
'hT epceiting tee present bitle deed, the
s-ar“rtshu o intimate 1o the said Eram'hHanagﬂ

f nwmnllmﬂm 14 days from today. Dthersess

Same Bank of India, Hala-um Aranch shall proceed

jectian

o thie sald mattes €K Sasl,

Chenakodh, Perunthiruthie, Mansancherry Wilage,
Ambalappuita Taluk, Phone BIT375565

(@1CICI Bank

pass rood, Edapally, Cochin- GA2024

[3ee provise to Hule Bl
Motice lor sale of immovable ossetls)

|E_1'|'f|;|: oermeent | Hules, 2007

below described Immovable
which hos been foken I::u-,.- the
o "n':l Whutew.lr Th-n}n.— is'os per the brief pnrt:n: ulars gl'n.ne-n hereunder;

Braneh Office: ICICI Bank Limited, Pushpamangalom Estote, NH Bye &7,

PUBLIC NOTICE-TEMDER CUM E-AUCTION FOR SALE OF SECURED ASSET

E - Auction Sale Motkce for the sale of iImmavable assetis) under the Securitlsation and Reconstruction of Financial
Agsels ond Enforcement of Security Interest Act, 2002 read with proviso to Rule B (6) of the Security Intersst

This notice is hereby given to the public in general ond in particulor to the Borrowser(s) and Guoramtaris) thot the
raperty martgoged) charged ta the Secured Creditor, the physicol possession of
uthorised Officer of IC1C| Bank Limited will be sold on ' As is where 5",

‘As |5 wihot s’

S Name of Detaoils of the “Amount |Reserve| Dateand | Date &
MNo) _Borrower(s)/ Secured assetis) :}umnndu-.g Price | Timeof | Time of
':-_EI EE:?LTI_I“T";:_-'E’?*' with known |Eomest. dF"IIIIIZIrE'I":'g.-' E-Auction
L¥] i i
Feiwy Jarrrmat o encumbronces, if amy ilﬂ-m?t nEpeciion
Lo I €1 o | & | F 1G]

L. [Mr, Stebin Joshuo Vacant Land with Land are of s Rs. June July
{Borrower) 4348.62 Sq.ft in 4.04 Ares (9.98 Cents) | 9.63.784)- | 470, | 27,2025 |04, 2025,
Loon Account No. Re Sy Mo 450/3/1, Eenadimangalam | {As on May | DU W':'" From From
L BKOL00005231967 | Panchayath, Eenadimangalam 29,2025) | Rs. | 11:00AM |11:30 AM

Village, Aodoor Taluk, Pathonamthitta 47,000H to oy
District - 691524, Bounded on the 0200 PM | 12230 PM
North: Pothway South: Pathway

Eost Ponchoyaoth Rood

Whest: Seller own balance property

The prospective bidder

tenders, contoct ICIC) Bank E r'r'||:.||l:':|:,'l"'l- Phone Mo, 8138033587
engaged for facilitoting the sale of this property.

For detoiled Terms ond Conditions

Dwote © June 04, 2025
l..,'_lf'_lnce Pathaonamithitio

The online ouction will be conducted on the website {https:Mdisposalhub.com] of our ouction ogency s
MaxXen Solutions Private Limited The Mortgogorss Moticees are given a last chance to paoy the total dues
with further interest by Juby 03, 2025 before 05:00 PM else the secured osset(s) will be sold as per schedule.
?-.-:I must submit the Earnest Money Deposit (EMD) Demand Draft DD} (Refer Column E) ot
ICIC] Bonk, Pushpomangolom Estote, MH Bye pass rood, Edopally, Cochin-682024 on or before July 03, 2025
before 0500 PM Thereafter, they hove to submit thelr offer through the website mentioned above on or before
juby 03, 2025 before 05:00 PM along with the sconned image of the Bonk acknowledged DD towords proof of
payrment of EMD. In case the prospective bidder(s) B/ are unable to submit his! her! their affer through the
website, then the signed copy of tender documents may be submitted at ICICI Bank Limited, Pushpomangalam
Estote, NH Bye poss rood, Edapally, Cochin- 682024 on or before july 03, 2025 before 05:00 PR Eaomest Momey
Deposit DDVPO should be from o Notionalised’ Scheduded Bank in favour of '1CICI Bonk Limited” payable ot Cochin,

For army further chorificotions in terms of inspection, Terms ond Conditions of the E-Auction or submission of

Pleose note that the Marketing ogencies Mfs Value trust capitol services private Limited hove also been

The Authorsed Officer reserves the right to reject any oroll the bids without furnishing ony further reasons
the sale, please visit www.icicibonk, EI:H'I'II"I'IJ-FIE

Authorzed Offices
1ICIC] Bank leltz-d_ﬂj

MALAYSIA

LENS ON TWO AS
SEARCH ON FOR BRIT

Police have recorded the statements
of two individuals to assist in the
investigation into the case of a
British man reported missing since
May 27. Brickfields District Police
chief ACP Ku Mashariman Ku
Mahmood said the move followed a
report lodged by the father of
Jordan Michael John Johnson-Doyle,
25, on Monday

STATE BANK OF INDIA
RASMEC F'ATHAHAMTHITTA '

' Fioor

Rule 8(1) POSSESSION NOTICE (For Immovable property)
Whereas The undersigned being (e Authonsed Cilicar of the State Bank al Indiz undar he
Securitsation and Reconsfruclion of Financial Assets and Enforcement of Securty Inleres]

Act F0E (A4 of 2002} ("8} and n axercise of powers confermed under saction 13 (12] raed
{Enforcement) Rules A002 (*Rules”), 155080 8 demand
nolise dated 03.00.2028 calling wpon the boerdwens), St dyothikumar T, Sio.Tharsappan
Wair end Smt.Dhanya & O, Wio Jyothikumar T, bodh residing al Sukrulhi, Edalhara Junclicn
Katanyoor P O, Pathanaminitta Pin- GB9694 to repay e amount menticned |n the notios belng
R5.6,69,301!- (Rupess six lakhs sizty nine thowsand eight hundred and one cnly) as
an 03052025 within 61 days from |ba dale ol recefpl of the sai ralice.

The borrower hasirg faled o repay e amounl, nefics | henaby ghen ko the Borrowes and he
publiz in panaral thal the undarsignad has Eken possassion of the propedy dascribed hedsin
bedow in axercise of powers confarmed on him under Section 13 (4] of Ihe said Acl rsad with
Fule & al Ihe sad FMules on s 297 day of May of the year 2023,

[ The bormower in paricular and e publc in general is heneby cauboned nol o deal with 1ha
propedy and any dealings with the property wil be subject to the charge of the 2iate Bank of
India fof an arount of R4$.6,94 B0H- (Rupses 5ix [akh ninety four thousand six hundred
and ning only] as on 28052025 and nlenast thereon

The barrawer's altantan is imdad bo previsions of sub-ssction (8) of ssction 13 of the Azl n
respanl of ime avslabke, b redeem s secunsd assets,

All thed part and parcel of the progerty comsisting of Land having sres 12.36 Arss and
reasidential buildme sfeated therein m Re-Sy Mo 362/12-3 in Block Mo, 28, Kalanjoor Vilkage,
Kann! (earlier Adear) Taluk, Enadimangalans Suh Distict; Pathanamthitta Distrcs beloenging
ta SmibDharya & O, W o yothikumar T by wirlue of Sale Dead No 4362010 datad
2505, 2010 of 3RO Eradimangalam. Bounded: North by Properfy of Saragwalhiyamma,
South by Propery (wel fand) of Bajan Boby, East by Foad, West by Property of
Saraswalldyamma, (Boundaries as per localion skebch)

Diate : 2005-2025
Place: Pethanamthiita

(50~ Authortzed Offcer,
Slase Hapk ol India

A INDIAN OVERSEAS BANK
£, S REGIONAL OFFICE, ERNAKULAM
5% Floor, Vettukkatil Bldgs, M. G Road Ernakulam,

Ph: 0484-2377658, 2376948, Mob: 8925952589
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

[Undgr Provise to Rule 8{6) of Securty Interest (Enforcement] Rules]
E-Auction Sale Motice for Sale of immovable Assets under the Securitisation and
Reconstruction of Financiad Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule & () of the Security Intarest (Enforcamant] Rules, 200d.
Malica = hatedy given 10 he pubbs in ganers and |n parbcular f the balos mantitaed
borrowersiguarantors mangagors hat e below described immovable propenss m'lzgh agedl
chargad o the Secured Crediter, the Corsiructive possassion of which has baen taken by the
Aufnorised Officar of the Bank a3 Secured Credibor, wil ba sold on "As is whana is7, "As is
what is” and “Whatewar lhare 5" bedow menlioned dade for racowery of below mentioned
amaul due fo the Bank a5 the Secunsd Graditor from e ety menbonesd Boreeraguasanioms’
margagees, The resene price ard 1he eamest maney deposit are menboned beloe
[ Branch: Kadavanthra Branch, Wacaparambl Buidings, £ P valon Soad, Emasulan:
EA2020, Phane nimmber 0dB4-2319755, BO250 53671, emait-ob367 1@iabin
MName & address of the Borrowers IGuarantors/Mortgagars: (1) Ws.Malabar Gate
Enterprises, Ofica Mo, 286, 3rd fioor, O D vyapar Bhevar, ¥ P Vallen Road, Kedevanthra, FIN
BRI, {2) Mr.Riyaz Rahiman, Thachady Houss, Kikvanthars Road, Kumbalam, Pamangad,
Emakulam - 682506, (T211612 A, First Floor, Pattarumadam Buiding, Elamakkara, PR-
G203 (Prastipe Nepule Courtyand, Marine Driva, Emakulam, PIN - B32006) (1) Mis.Ojeen
Taste of Malabar, Sharmugham Rosd, Manne Dnve. Ermakulam - 682031, (4] MeShafek T,
Slar Manzl, Kaitherikooppana, Nimatagin B0, Mangaltidam, Karour - 80071

Amaurl Dua:  Bs .58 45.646.7 (Ris.55 48 515/ lowards doas of M Maabar Gabe Enlarprsas]
& Re.42.97131.7 lowands diss of Mis Oween Taste of Matabar) due 10 he
Bank a5 Ihe Secured Crackior as on 16.05.2025

Pescription of the immovable Properfies: Property No 1: All thal part and parcal of
praparty consssting of ‘2.83 Arss of wacant land in Sy No 1B0M3AM! of Vadayar Village,
eikom Tatuk, Kotayem Distnct slanding 0 the name of MrRives Behiman covered by sgle
e o 4752018 dated 24032018 of Thalsyolaparambu SRC. Boundarkes: North: Proparty
of Tharkamma ; Sowth: 3 meber wida private road. East prooedy sold fo Riyas Rahiman,
West! Panchayath Hoad.

Property Mo 2: All that parl and percel of property consisting of 2.5% Ares of vecank lend
i Sy Mo 10WEAERZ of Vadayar Wage, Vascam Taluk, Koltayam Dislict starsding in 1ha
name of Mr-Riyas Rahiman covared by sale deed no. 4762018 dated 24032318 al
Thalayalaperambu SRO. Boundaries! Morth: Properly of Thankamma; South: 3 mater
wite private road ; East: property of Rivas Rahiman ; West: propeny of Riyas Rakeman
Property Mo 3: all kat part and parcel af progedy consishng of 394 Ares of Vacant Eand
in By Mo S0EAMND of Vadayar Vilags, Vadkam Taluk, Rollayam District starding in (ha
nama of Mr.Riyas Rahiman covered by sale deed no 477018 dated 24032018 of
Ihatayolaparamby SEO. Boundarles: North: Property of Thankamma ;| South: Propery
of Ragani | East property of Rag | West: properly of Rivas & 3 meler private road

Reserve Price: Rs.28,40,0000- EMD: Rs.2,24,000/-

Date & Time of E-Auction: 23-06-2025 betereen 11.00 2. m. and 2,00 pom
with auto extension of 10 minutes each till the sale is cormpleted
Fordetafied lerms and conditions of the sale, please refer o the link provided in

_Secured Crecitor's website e hitpscibaanknet.com,
This mag.l akn be Imated a5 a Natice under RLig E[Eia Ruls '-'-u,l'm[EED.nry |I'I:EI'E5|"EI'I‘|-"E-EI'I'IEITI,I
Hufas, 2002 o the barmowens and guaranion’s of S8 sad lnan about baklding af a-auclion on
i above menbaoned date
Place : Ermakulam Sdi-, Authorised officer
Date  : 03-06-2023, for and on behall of Indian Overseas Bank

There has been no signal
from Prime Minister
Paetongtarn Shinawatra
about a possible cabinet
reshuffle despite media
speculation to that effect,
according to Deputy Prime
Minister Phumtham
Wechayachai, a key figure
in the ruling Pheu Thai
Party. “There has been no
indication about changes
to the cabinet line-up” he
said on Tuesday, when
asked if Ms Paetongtarn,
as Pheu Thai leader, had
dropped any hints. Mr
Phumtham said it was up
to the prime minister to
decide if the interior
portfolio now held by the
largest coalition partner,
Bhumijaithai, should be
realocated to Pheu Thai

quits coalition

THE HAGUE

FAR-RIGHT leader Geert
Wilders brought down the
Dutch government Tuesday by
pulling out of a shaky coalition
in a row over immigration,
sparking a political crisis and
likely heralding fresh
elections.

The withdrawal came just
weeks before a NATO summit
in the Netherlands, and ush-
ered in a period of uncertainty
for the European Union’s fifth-
largest economy and major
exporter.

After a stormy last-ditch
meeting aimed at salvaging the
four-party coalition, Wilders
emerged to say he had no choice
but to pull his ministers out of
the cabinet.

Indian Overseas Bank
REGHINAL OFFICE, THIRUVANANTHAPLIRAM
Posi Box No. 30, I0B Baildng. M.G. Road

Pulimpady, Thinrdanarthapuram-2825 001, Ph: 04712

E-AUCTION SALE MOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-fwiction Sake Moo for Sale of Immovable Aesete under the Secuntzation and Raconstuchion of
Finanisl Assats and Enforcement of Secunty Interest Aot 2002 reed 'with proviso to Rule B (E) of the
Sty Inliepest {Erdonzement) Hules, J002
Watics is karedy given ta the public in gerarad and in paricwéar 1o the bosmowars, morigagoes,
quarantors fhal the below describad smmgvabds properties morgaged [0 fhe Secured Chedsor,
af which fhe constructive possassion has bean taken for all properies by the Authorsad
e ul Ienfean Owarsaas Bank, Secured credilee wil be sold on "As is whers 18", "As is
what 18" and “Whatever there 8" an 20-06-2025 for recovery af Brmount 88 undes, with
lusther inderast al comrachual rates e nasls, chames alo, rom he bormme r*ar-mnmw-imlm

Branch: Kattose, Kombadiyil Bullding, Manjadi Junction, Kattode, Thiruvalla, Pathanamhitta,
Ph: 04692602802
fwmwﬂ & Gu r-a;mar*; [1] Mr.itty Chacke, S/o Chacks, [Barrower/Martgagor)

2] Mrs. Swa 111-, Weo Iy Chacka, (Barmower) (3) Mg, Aleyamima [Guatanton
forigager) al EL] dlrg at Thanuvelil House, Manjadi P.O, Meanthaiakara, Thiruvalla,
Pathanamihitla -85

The catsianding dues a5 on: Re. 29,15,659.54 (Rupees Twenly nine lakhs fifteen
thousand six hundred fifty ning and palse fifly four QOnly) as on 07-06-2025
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Road, Seuth; Proparly of Kallelil Kuren {EC delais; Mo Krown encumbrances)
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- Bate and time of E-AIH:IFIJI‘&' W‘ﬂﬁﬂﬂzﬁ

wu,naui:;:- u.tmrmml ﬂl 10 lm:rulmmh kil el is mnmaa al !ha pmrum; n:ai

“For delailed lerms and conditions of the zale, pl{mse refer 1o the
service providers ink https:/iibaanknet.com
This may. aise e raabed g% a Noltice under Rube BIENRule B1) of Secunly Inleres
|Erdorecement} Rules, 2002 o the borrowen's and guarentar’s of the said foan shout haldmg
of e-guchkan on 1he above-menticned dale

Dabe: 03-06-2025
Place: Trivandrum

[Sd-} Authorised Officer, For and On behalf of
Incian Overseas Bank
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